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In the matter of
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Electricity Grid Code by Uttar Pradesh Power Corporation Ltd.

And in the matter of

Uttar Pradesh Power Corporation Ltd, Lucknow Respondent

ORDER

In exercise of powers conferred under Section 178 of the Electricity Act,
2003 (the Act), the Central Electricity Regulatory Commission (the Commission)
has specified the Indian Electricity Grid Code (the Grid Code). Paras 5.4.2(a) and
6.4.7 of the Grid Code, as amended by the Indian Electricity Grid Code
(Amendment) Regulations, 2009, applicable from 1.4.2009, enjoin upon the State
utilities to endeavor to restrict their net drawal from the grid to their respective
drawal schedule whenever the system frequency is below 49.5 Hz. Extracts of

relevant paras of the Grid Code are reproduced below:

“5.4.2 Manual Demand Disconnection

(a) As mentioned elsewhere, the constituents shall endeavour to restrict
their net drawal from the grid to within their respective drawl schedules



whenever the system frequency is below 49.5 Hz. When the frequency
falls below 49.2 Hz, requisite load shedding (manual) shall be carried out
in the concerned State to curtail the over-drawal.”

6.4 Demarcation of responsibilities
4. Provided that the States, through their SLDCs, shall always endeavour
to restrict their net drawal from the grid to within their respective drawal
schedules, whenever the system frequency is below 49.5 Hz. When the
frequency falls below 49.2 Hz, requisite load shedding shall be carried out
in the concerned State(s) to curtail the over-drawal.”

2. In keeping with the above noted provisions of the Grid Code, with effect

from 1.4.2009, manual load shedding is to be carried out to curtail over-drawal

when the grid frequency falls below 49.2 Hz.

3. Further clause (1) of regulation 7 of the Central Electricity Regulatory
Commission (Unscheduled Interchange charges and related matters)
Regulations, 2009 (hereinafter “the Ul charges regulations” ) prescribes the

following limits on over-drawal volumes:

(1) The over-drawal of electricity from the schedule by any beneficiary or a
buyer during a time-block shall not exceed 12% of its scheduled drawal
or 150 MW (whichever is lower) when frequency is below 49.5 Hz, and
3% on a daily aggregate basis.

4. Clause (4) of regulation 7 of the Ul charges regulations specifically

provides as under:

(4) Payment of Unscheduled Interchange Charges under regulation 5
and the Additional Unscheduled Interchange Charge under Regulation
7(3) above, shall be without prejudice to any action that may be
considered appropriate under section 142 and section 149 of the Act for
contravention of the over-drawal and under-generation limit specified in
these regulations, for a time block when frequency is below 49.5 Hz.



5. It has been reported by the Northern Regional Load Despatch Centre
(NRLDC) that the respondent had, during the period from 13.4.2009 to
10.5.2009, over-drawn on several occasions from the grid even when the
frequency of the integrated NEW grid was below 49.2 Hz. As per the report, over-
drawal by the respondent was more than 50 MW during 489 time-blocks during
the period from 13.4.2009 to 10.5.2009. Broadly the pattern of over-drawal has

been as under:

S. | Volume of Over-drawal (MW) Number of
No time-blocks
1 More than 50 MW and less than or equal to 100 MW 16
2 More than 100 MW and less than or equal to 200 MW 52
3 More than 200 MW and less than or equal to 500 MW 200
4 More than 500 MW and less than or equal to 1000 MW 195
5 More than 1000 MW 26
Total 489
6. The details of the above over-drawals are contained in Annexure |

attached to this order.

7. With a view to curtailing over-drawal and ensuing grid discipline, NRLDC
has, in consultation with the constituents of the region, evolved a scheme of
issuing messages to the erring constituent. Following are the broad features of

the scheme of issuing messages:

€) ‘A’ message is issued to an over-drawing constituent if the
frequency is less than 49.5 Hz. and the Ul volume is more than 150 MW
or above 12% of the schedule and there is a downward trend in frequency.

(b) ‘B’ message is issued under the following conditions:




8.

0] Frequency is less than 49.2 Hz. and Ul is more than 100
MW or above 10% of the schedule subject to minimum of 40 MW
for more than the last 10 minutes.

or

(i) When Ul is more than 200 MW for the last 5 minutes

(© ‘C’ message is issued under the following conditions:

(i) Frequency is less than 49.2 Hz. and Ul is more than 100
MW or above 10% of the schedule subject to minimum of 40
MW for than the last 20 minutes.

or
(i)  When Ul is more than 200 MW for the last 15 minutes
or
(i) Repeated instances of over-drawal under frequency less

than 49.20 Hz.

Although it is not mandatory, generally Category ‘C’ messages are

preceded by Category ‘B’ messages. However, in case of sudden increase in

over-drawal by a constituent or steep fall in the frequency or repeated instances

of over-drawal at frequency below 49.20 Hz. Category ‘C’ messages might be

issued independent of Category ‘B’ messages and without waiting for the given

time period.



9. As per the report of NRLDC, a number of Category ‘B’ messages and
Category ‘C’ messages were issued to the respondent, the details of which are
enclosed as Annexures Il and Ill attached to this order respectively. Besides,
Member-Secretary, Northern Regional Power Committee (NRPC) had also
brought the matter to the notice of the Managing Director of the respondent vide

letters No. NRPC/SE(O)/Voil/lIEGC/09 dated 15.4.2009 and 23.4.20009.

10.  On perusal of the details prima facie, we are satisfied that the respondent
is guilty of contravention of and non-compliance with the provisions of the Grid

Code.

11.  Accordingly, the respondent is hereby directed to show cause as to why it
should not be held guilty of contravention of and non-compliance with the
provisions of the Grid Code and penalty under Section 142 of the Act be not
imposed on it for over-drawal of electricity for each occasion in contravention of

the provisions of the Grid Code. The reply may be submitted latest by 30.6.2009.

12. The Member-Secretary NRPC and the General Manager, NRLDC or their

representatives shall assist the Commission in the present proceedings.

13.  List this petition for further directions on 16.7.20009.

Sd/- Sd/- Sd/- Sd/-
[V. S. VERMA] [S. JAYARAMAN] [R. KRISHNAMOORTHY] [DR. PRAMOD DEO]
MEMBER MEMBER MEMBER CHAIRPERSON

New Delhi, dated 12" June, 2009
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14-Apr-2009




15-Apr-2009




17-Apr-2009




21-Apr-2009
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23-Apr-2009

11




25-Apr-2009

12




27-Apr-2009

13




28-Apr-2009

14




30-Apr-2009

15




04-May-2009
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,,,,,,,,,,,, O7/-May-2009 | %9 | 597
____________ O/-May-2009 | .92 | .99
____________ O/-May-2009 | .93 ... 6803 .
____________ O7-May-2009 | .9 | ... 600_
____________ O/-May-2009 | .. .9 | ... 9506_
,,,,,,,,,,,, 08-May-2009 | 2 | 511
____________ 08-May-2009 | o3 A6
____________ 08-May-2009 | . 4 | .48
____________ 08-May-2009 | 19 |49
____________ 08-May-2009 | 4> .18
,,,,,,,,,,,, O8-May-2009 | 46 | 261
____________ 08-May-2009 | 67/ | 210
,,,,,,,,,,,, O8-May-2009 | o | 200
____________ 08-May-2009 | .84 346
____________ 08-May-2009 | .8 | 49
,,,,,,,,,,,, O8-May-2009 | % | 92
____________ 08-May-2009 | _._....SY . ......568
,,,,,,,,,,,, O8-May-2009 | 9% | 86
____________ 08-May-2009 | . 9% | 83
,,,,,,,,,,,, 0O8-May-2009 | 9 | 569
____________ 08-May-2009 | .9 | .64
____________ 09-May-2009 | 1 | 6%
____________ 09-May-2009 | .2 |91
____________ 09-May-2009 | 3 A2
,,,,,,,,,,,, 09-May-2009 | 4 | 388
____________ 09-May-2009 | .S .31
____________ 09-May-2009 | ... 6686
____________ 09-May-2009 | % | ...804
____________ 09-May-2009 | .2 | 69
,,,,,,,,,,,, 09-May-2009 | 138 | 88
____________ 09-May-2009 | A 904
,,,,,,,,,,,, 09-May-2009 | 4 | 37
____________ 09-May-2009 | .60 | 615
____________ 09-May-2009 | .63 A8
____________ 09-May-2009 | .66 | .23
____________ 09-May-2009 | .9 | 8
,,,,,,,,,,,, 09-May-2009 | 9% | 98
____________ 10-May-2009 | o8l .
____________ 10-May-2009 | 12 909
____________ 10-May-2009 | .89 .93
Violation in No. of Blocks 489
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Annexure Il

Details of ‘B’ Messages

S. No Date Time MESSAGE B OVER-DRAWAL B FREQUENCY B
1| 13-Apr-2009 | 2121 Message-B/319 395 48.98
2 | 13-Apr-2009 | 2232 Message-B/321 325 49
3 | 14-Apr-2009 | 0015 Message-B/324 752 48.86
4 | 14-Apr-2009 | 0155 Message-B/328 798 49.16
5| 14-Apr-2009 | 0443 Message-B/331 506 48.99
6 | 14-Apr-2009 | 1118 Message-B/334 357 49.12
7 | 14-Apr-2009 | 1131 Message-B/335 118 49.06
8 | 14-Apr-2009 | 2122 Message-B/343 475 48.88
9 | 14-Apr-2009 | 2239 Message-B/346 450 48.9

10 | 14-Apr-2009 | 2319 Message-B/349 240 49.04
11 | 15-Apr-2009 | 0006 Message-B/351 271 48.79
12 | 15-Apr-2009 | 0049 Message-B/354 500 49.05
13 | 15-Apr-2009 | 0407 Message-B/355 938 49.3
14 | 15-Apr-2009 | 1019 Message-B/359 792 48.88
15 | 16-Apr-2009 | 1321 Message-B/363 468 48.86
16 | 16-Apr-2009 | 1446 Message-B/366 816 49.11
17 | 16-Apr-2009 | 1536 Message-B/369 292 48.93
18 | 16-Apr-2009 | 2240 Message-B/379 343 48.88
19 | 16-Apr-2009 | 2350 Message-B/381 163 48.96
20 | 18-Apr-2009 | 2235 Message-B/385 178 48.95
21 | 19-Apr-2009 | 0007 Message-B/387 335 48.85
22 | 19-Apr-2009 | 0026 Message-B/390 483 49.01
23 | 19-Apr-2009 | 0102 Message-B/394 465 48.94
24 | 19-Apr-2009 | 0305 Message-B/396 788 48.95
25 | 19-Apr-2009 | 0539 Message-B/398 550 49.16
26 | 20-Apr-2009 | 2317 Message-B/400 696 48.91
27 | 21-Apr-2009 | 1208 Message-B/404 672 49.1
28 | 21-Apr-2009 | 1243 Message-B/407 620 48.95
29 | 22-Apr-2009 | 1016 Message-B/412 570 48.97
30 | 22-Apr-2009 | 1045 Message-B/414 510 49.11
31 | 24-Apr-2009 | 1110 Message-B/431 347 48.88
32 | 24-Apr-2009 | 1826 Message-B/443 275 49.01
33 | 24-Apr-2009 | 1844 Message-B/446 375 49.1
34 | 24-Apr-2009 | 2302 Message-B/448 567 48.85
35| 25-Apr-2009 | 1913 Message-B/451 554 48.97
36 | 25-Apr-2009 | 2206 Message-B/453 305 48.9
37 | 25-Apr-2009 | 2258 Message-B/455 295 48.93
38 | 25-Apr-2009 | 2320 Message-B/460 640 49.12
39 | 26-Apr-2009 | 0506 Message-B/463 790 49.03
40 | 26-Apr-2009 | 2245 Message-B/474 530 48.97
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41 | 26-Apr-2009 | 2309 Message-B/475 440 49.13
42 | 26-Apr-2009 | 2319 Message-B/478 617 48.93
43 | 27-Apr-2009 | 0526 Message-B/482 785 49.02
44 | 27-Apr-2009 | 0836 Message-B/485 664 49.07
45 | 27-Apr-2009 | 1011 Message-B/486 721 48.81
46 | 27-Apr-2009 | 1318 Message-B/493 429 48.97
47 | 27-Apr-2009 | 2317 Message-B/497 819 49.18
48 | 27-Apr-2009 | 2330 Message-B/498 919 48.89
49 | 28-Apr-2009 | 1012 Message-B/500 745 48.89
50 | 28-Apr-2009 | 1049 Message-B/502 317 48.8
51 | 28-Apr-2009 | 2109 Message-B/507 862 49.06
52 | 28-Apr-2009 | 2128 Message-B/508 775 49.09
53 | 28-Apr-2009 | 2237 Message-B/512 620 48.94
54 | 29-Apr-2009 | 0022 Message-B/515 793 48.91
55 | 29-Apr-2009 | 0446 Message-B/517 930 49.08
56 | 29-Apr-2009 | 1037 Message-B/528 275 49.06
57 | 29-Apr-2009 | 1042 Message-B/530 275 48.98
58 | 29-Apr-2009 | 1105 Message-B/532 290 49.04
59 | 29-Apr-2009 | 1430 Message-B/536 215 49.05
60 | 30-Apr-2009 | 0237 Message-B/541 517 49.15
61 | 30-Apr-2009 | 0443 Message-B/542 1393 48.84
62 | 30-Apr-2009 | 0933 Message-B/544 295 49.1
63 | 30-Apr-2009 | 1023 Message-B/547 183 49.09
64 | 30-Apr-2009 | 1136 Message-B/551 396 49.15
65 | 30-Apr-2009 | 2220 Message-B/553 610 49.11
66 2-May-09 | 1519 Message-B/555 800 49.11
67 4-May-09 | 1512 Message-B/557 1062 49.02
68 4-May-09 | 1543 Message-B/558 1030 49.04
69 6-May-09 | 2224 Message-B/561 922 49.05
70 6-May-09 | 2312 Message-B/563 335 48.99
71 7-May-09 | 0533 Message-B/568 426 48.95
72 7-May-09 | 2134 Message-B/573 1044 48.97
73 7-May-09 | 2213 Message-B/570 530 49.03
74 7-May-09 | 2238 Message-B/575 790 49.16
75 7-May-09 | 2311 Message-B/578 835 48.82
76 8-May-09 | 0439 Message-B/582 793 49.06
77 8-May-09 | 2328 Message-B/583 652 48.83
78 9-May-09 | 0035 Message-B/584 350 48.82
79 9-May-09 | 0107 Message-B/585 275 48.96
80 9-May-09 | 1454 Message-B/587 675 49.14
81 9-May-09 | 1531 Message-B/591 486 49.1
82 9-May-09 | 1616 Message-B/593 305 49.08
83 10-May-09 | 0256 Message-B/601 936 48.98
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DETAILS OF 'C' MESSAGES

Date

14-Apr-2009 0452
14-Apr-2009 2042
14-Apr-2009 2248
15-Apr-2009 0014
15-Apr-2009 0429
17-Apr-2009 0142
17-Apr-2009 0226
17-Apr-2009 2351
18-Apr-2009 2244
19-Apr-2009 0554
22-Apr-2009 1115
22-Apr-2009 2135
22-Apr-2009 2250
22-Apr-2009 2320
24-Apr-2009 0025
25-Apr-2009 2336
26-Apr-2009 0512
26-Apr-2009 2339
27-Apr-2009 1047
28-Apr-2009 1055
28-Apr-2009 1216
28-Apr-2009 1343
28-Apr-2009 2307
29-Apr-2009 1053
29-Apr-2009 2219
29-Apr-2009 2325
30-Apr-2009 1033
30-Apr-2009 2324
01-May-2009 0002
06-May-2009 2320
06-May-2009 2357
07-May-2009 2346
09-May-2009 1637
09-May-2009 2304
10-May-2009 0002

Time

Message
Number
Message-C/55
Message-C/58
Message-C/60
Message-C/62
Message-C/65
Message-C/70
Message-C/72
Message-C/67
Message-C/77
Message-C/79
Message-C/81
Message-C/83
Message-C/84
Message-C/86
Message-C/87
Message-C/92
Message-C/94
Message-C/98
Message-C/102
Message-C/104
Message-C/106
Message-C/107
Message-C/110
Message-C/113
Message-C/114
Message-C/117
Message-C/119
Message-C/121
Message-C/122
Message-C/123
Message-C/125
Message-C/128
Message-C/131
Message-C/132
Message-C/133
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Over
Drawal
r
545
r
394
r
474
r
336
r
1010
L
683
r
417
r
604
r
170
r
510
L
517
r
660
L
434
r
841
r
829
r
700
L
721
r
816
r
209
L
288
r
658
r
497
r
700
L
275
r
375
r
541
L
240
r
1484
r
1361
r
331
r
483
L
740
r
410
L
540
r
745

Annexure Il

Frequency

49.08
48.88
48.96
48.73
49.07
48.81
48.84
48.81
49.06
48.95
48.76
48.81
49
48.96
48.95
48.9
48.89
48.92
48.95
49.01
48.88
49
48.8
48.96
48.88
48.88
48.98
48.9
48.78
48.95
48.87
49.11
49.13
49.1
49.08



